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7% faeetl, geeafaary, S[ATS 6, 2023/3MNTE 15, 1945

NEW DELHI, THURSDAY, JULY 6, 2023/ASHADHA 15, 1945

AT GT LT 3T ATAH AT

Fgg=AT

s faeefT, 5 s, 2023

WLEH. AHISI-15001/4/2021-R R e-Tram g T, —are graT T "qE AfafaeEE, 2006

(2006 =T 34) #H g 10 Fir IT-GTT 5 F ATT Toq &7 37 & AT T ARIT HT TN FLd gU,
AT @I AT A AT IIreraheor 2 fHawaw, 2021 &1 9=a & 9=, AT, 907 11, g2 4 §
TRTTAT qA SATEAAT H GLATEA FT TAZIT (A SATERTRAT ] @I HLAT ATHR 6 7T § IAh A7 6
T Ied (9q & 70 =7 ATSG=AT F THTere it foeft & srfergf=ra war &:-

qTierT H,

(1) . 7. 35 F garq, uferfaa gt i gataa i J§ @ sro, srgia-

#. 9. FEIT GTe g AfAwry F1 A T ™1 = srferpTe 8

“36. Tt gftar =, f. Zferofy e ey o= F adfim TEAST

T geer”

4347 G1/2023

ST, FAATALT T, T FIAR ATARL

@

[FarsTTa=-111/4/379T./261/2023-24]
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feoqur- w7 SfegEET 9™ F TS, @R, 9 N, @F 4§ RLE. SEEEr-15001/4/2021-
- v, e 2 Ay, 2021 g7 Y| 6 T ot $i qorEra Feteriea
ATEET FEATSAT GIT HMTA 7 T8 o

1. LE.AHIET-15001/4/2021-E - amamam, foqme 27 ey 2021;

2. ILE.AHIET-15001/4/2021 - Famaes-arargarT, T T 12 S|asr 2022; 37
3. WL.H.AHIEI-15001/4/2021- G Famas-arargars T, fGAm 28 wair 2022 ;

4, HILE.ATEHET-15001/4/2021 - F=ma-arargamT, f&d 30 sereq 2022; 37
5. hL.H.ATHIEI-15001/4/2021-FEFamae-wrargars T, f&am 29 719 2023 |

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 5th July, 2023

RCD-15001/4/2021-Regulatory-FSSAl.—In exercise of the powers conferred under Sub-Section 5 of
Section 10 read with Section 37 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and
Standards Authority of India hereby notifies the following officers as Central Food Safety Officers for the area
mentioned against each with effect from the date of publication of this notification by amending the principal
notification, published in the Gazette of India, Extraordinary, Part |11, Section 4 dated the 2" September, 2021:-

In the table;
(1) after Sr. no. 35, the following entries shall be inserted in the respective columns namely;
Sr. No. Name of CFSOs Place of Posting Area of Jurisdiction
[36. Ms. Harshita C G Southern Region States/UTs under Southern Region”

G. KAMALA VARDHANA RAO, Chief Executive Officer
[ADVT.-111/4/Exty./261/2023-24]

Note: The principal notification was published in the Gazette of India, Extraordinary, Part 111, Section 4 vide F. No.
RCD-15001/4/2021-Regulatory-FSSAI, dated the 2" September, 2021 and subsequently amended vide
notification numbers: -

1. F. No. RCD-15001/4/2021-Regulatory-FSSAI dated 27™" September, 2021;
2. F. No. RCD-15001/4/2021-Regulatory-FSSAI dated 121" January, 2022;

3. F. No. RCD-15001/4/2021-Regulatory-FSSAI dated 28" February, 2022;
4. F. No. RCD-15001/4/2021-Regulatory-FSSAI dated 30" August, 2022; and
5. F. No. RCD-15001/4/2021-Regulatory-FSSAI dated 29" March, 2023.
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